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SHRI P. V. NARASTMHA RAOQO: It
is over. I can only say that the
matter is under serious consideration.

[ RAJYA SABHA ]

to Questibns 30

MR. CHAIRMAN: Question Hour
is over.
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WRITTEN ANSWERS TO  ~
QUESTIONS

Construction of sheps neay Shahid
Bhagat Singh Markei, Malviya Nagar,
New Delhi

*25, SHRI LAKHAN SINGH:

SHRI RAM LAKHAN PRASAD
GUPTA.:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it is a fact that in
2falviya’ Nagar, New Delli, aew Shahid
Bhagat Singh Market, 4f pucca shops
have been permitted by the D.DA,
to ha constructcd on the lamd reserved

for public utilities; T e -

(b) if so, what are the names of
the D.D.A. officials responsible there-
for and also the names of the bene-
ficiaries; and

(c) what steps have been taken to
clear the land meant for public utili-

ties and to remove those construction? -

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND

HOUSING (SHRI BHISHMA NARAIN

SINGH): (a) No, Sir.
(b) and (c) Do not arise.

Working of the Indian Consulale
Genera! at Chicaro, U.S A.

*26. SHRI VITHTHALBHA:! MOTI-
RAM PATEL: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether Government have
received any complaint against the
working of Indian Consulale General
at Chicago, U.S.A.; and

(b) if so, what are the details ot
the complamts and the action taken
by Government thereon?

THE MINISTER OF EXTEERENAYL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) No, Sir. - -

(b) Does not arise.
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